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Reepl'S III Deihl 

tlS'7. SbrI p. R. ChakraverU: 
Shrl Kolla Venkalah: 
Shrl M. N. Swam,.: 
Sllri Lasml Dass: 

Will the Minister of Plannlll, ad 
"Social Wellare be pleased to state: 

(a) whether Government have set 
up a Committee to study the problem 
of beggar, in the capital and to sug-
gest ways to solve it; 

(b) whether a similar study had 
been undortaken earlier by the Delhi 

. School of Social Work; 

(c) if so, the action taken in the 
light of their recommendations; and 

(d) how far the pre.,nce of beggar 
"problem in Delhi affects the tourist 
trade by constant harassment to villi-
tors from abroad? 

The Deputy Minister In the Depart-
ment of Social Wellare (Shrimatl 
'Chandrasckhar): (a) Yes Sir. An 
inter-d ,p.rtmental Committee hal 
been set up to go Into the problem. 

(b) and (c). In 1955-56. the Delhi 
'School of Social Work undertook a 
study of the Beggar Problem in'Metro-
politan Delhi, at the instance of the 
Planning Commission. The resuas ot 
the study were set out in a prIced pub-
licatton In 1959. The report did no! 
come up for action by the Government 

(d) No survey in the maUer" 
obeen undertaken so far. 

-Sellare ." Curreney at Bomllll, 

USI. Shri Ram Sewak Yad ... : 
Shrl Bacrl: 

Will the Ministpr 01 FlDanee be 
pleased to state: 

(n) whether it i. a fact that the 
Custom officials seized Ro. 25,000/-
frmn a ship in Indian currency and 
Rs. 2,000!- 01 foreign currency and 
bank drafts at Bombay on thP 18th 
January. 1 !WI; and 

(b) If la, the action taken against 
the person concerned? 

The MInI8ter of FbuuuIe (Shrt 
Sachlndra Chaudhuri): (a) There W81 
.no such seizure 011 the 18th of hnuary, 
1966. However on the 16th and the 
17th January, 1966, the Customs autho-
rities at Bombay seized the followin, 
as unclaimed during the rummage 01 
a ship at Bombay:-

On 16-1-1966: 
Rs. 2.220/-(lndian eoinsl. 

On 17-1-1966: 
Ro. 24,700/-(Indian eU1Tency 

notes) 2,923-31 (USA dollarl) 
Co 837-8Sh-Ild (Ster1ing £) 

£ 5-00 (5. African) 

(b) As the ownership has not yet 
been established, the question of taking 
action against any ·person dot:s Dot 
arise for the present. 

UnaccoDDted Money 

-4139. Shrl ShIv Charan G1Ipta: Will 
the Minister of Finance be pleased 
to state: 

(a) how many raids have been car-
ried out upto January, 1966 to unearth 
black money in each State in the 
country; 

(b) how JDaDy C8I8. have been de-
cided so far and how many are pend-
In,; and 

(c) how much income .has been 81-
ses!!Ied as income-tax in theee cueR 
and how much ha.been realised? 

'l'be MlDl!lter of Fbuulee (SMI 
S...,blndra Cha1ldh1lrl): (a) The State-
wi.e figures are not available. How-
~er, the information, according to 
rharges of various Commission en of 
Income-tax, is giVE"Tl in the Annexure 
laid On the Toole (11 the House. [Plac-
ed in LlbTaTl/. See No. l.T-6109/66). 

(b) and (e). The infonnation II 
being collected and will be placed oa 
the Table Of the Hou.., ~s eorly .. 
available. 




